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 Price  Decontrolled Drugs:   

1. Folic Acid 2631.62 3241.04 

2. Niacinamide LP. 157.00 1 90-00 

3. Sulphaquanidine LP. 142.50 177-00 

4. Vitamin B-l Hcl (Oral Grade) 950.00 1132.00 

5. Vitamin B-l Hcl (Amp. Grade) 1005.00 11 76-00 

6. Vitamin B-l (Mono) 1011.50 1228.00 

7. Vitamin B-2 2098.00 2384.00 

8. Vitamin B-6 1200.00 1571.00 
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Promotional Avenues of Extra Depart-
mental Employees 

*335. SHRI  ASHWANI      KUMAR: 

SHRI  LAL  K.   ADVANI: 

Will   the   Minister   of   COMMUNICA-
TIONS be pleased to state: 

(a)   whether  Government propose     fo 
increase the promotional avenues for Ex- 

Group \D' 

tra  Departmental  employees;  if  so,  what 
are the details thereof; 

Ob) the number of Extra Departmental 
employees promoted to Group 'D' posts and to 
the cadre of Postmen during each of the last 
three years and so far during the current year; 
and 

(c) the total number of ED employees in 
the country as at present? 

THE MINISTER OF COMMUNICA-
TIONS (SHRi BIR BAHADUR SINGH): (a) 
No, Sir. 

(b)   The  information  is  as under:— 

 

198s 1986 1987 Up to August, 1988 

421 328 1997 956 

Postman   -----------------

198S 
442 1986 

471 

1987 

2062 

Up to August, 1988 

727 
(c) Total number of ED. Employees in the 

country at present is about 2,98,000. 

Development of Hydro-electric power 
Potential 

*336. SHRI SURESH PACHOURI: Will 
the Minister of ENERGY be pleas-ed to state: 

(a) whether the National Hydro-Electric 
Power Corporation has proposed a new time 
frame for the accelerated development of 
hydro-electric power potential  in the  
country; 

(b) if so, whether this stand was taken to 
make the hydro-electric projects com-petitive  
with  the thermal power stations; 

(c) whether the existing time frame of 15 
years will be reduced to about 9.5 years; and 

(d) if so, whether this will be possible if 
the latest method of investigation    and 

construction and timely actioD for various 
clearances including forest and environment 
are adopted; if so; what measures Government 
propose to take in this regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRl KALP-
NATH RAI): (a) to (d) For reducing the 
gestation period of hydro-eIectric projects, 
National Hydro-electric Power Corporation 
Ltd., had, inter alia, suggested acceptance of 
the concept of two-stage clearance of hydro-
electric projects for investment decision, 
namely, the pre-con-struction works and the 
main project worts. Government have 
accepted the suggestion, in principle, in 
respect of Central Sector anj Joint veture 
(between Centra! Government and one 0r 
more State) Hydro-electric projects. Sanction 
for the pre-construction works of Uri Hydro-
electric Project has already been accorded 
under 'his Policy. 


